BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 257 OF 2024

IN THE MATTER OF:

Dr. Lokesh Kumar Singh ... PETITIONER
VERSUS

Government of NCTofDelhi ... RESPONDENT

MEMO OF PARTIES (As Per ORDER DATED 01.08.2024)

Dr. Lokesh KumarSingh ... PETITIONER

VERSUS

1. CEO, Delhi Jal Board
‘Varunalaya’ Karol Bagh, New Delhi-110005

Email: ceodelhi.dib@nic.in (Respondent No.1}

!J

Secretary, Irrigation and Flood Control Department, NCT of Delhi
Bund Office Complex, L.M, Central, Shastri Nagar,

Geeta Colony, New Delhi, Delhi, 110031

Email: ceifcd@gmail.com/ sswbranchifed@gmail.com (Respondent No.2;

3. Commissioner, Municipal Corporation of Delhi
S.P. Mukherjee Civic Center, Minto Road, New Delhi

Email: commissioner@mecd.nic.in (Respondent Ne.3)

4. Member Secretary, Delhi Pollution Control Board
6th floor, C wing,
Delhi Secretariat, 1 P Estate, Delhi-110002
Email: msdpcc@nic.in (Respondent No.4)




